FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 201 6)

FOR THE ATTENTION OF THE CREDITORS OF MEDIOINT LIFESCIENCE
PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

MEDIOINT LIFESCIENCE
PRIVATE LIMITED

Date of incorporation of corporate debtor

03.08.2020

Authority under which corporate debtor is
incorporated / registered

20000000.00

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U24230MP2020PTC052158

Address of the registered office and principal
office (if any) of corporate debtor

Plot No. 260-A, Sector-III,
Industrial Growth Center, Pithampur,
Dhar, Dhar, Madhya Pradesh, India,
454775

Insolvency commencement date in respect of
corporate debtor

14.01.2026 (Order Uploaded on
NCLT Website on 15.01.2026).

Estimated date of closure of insolvency
resolution process

12.07.2026

number
acting as

Name and registration
insolvency professional
resolution professional

interim

of the

Name : Mr. Dharit Kishorbhai Shah
Registration Number : IBBI/IPA-
001/1P-P00993/2017-2018/11640

Address and e-mail of the interim resolution
professional, as registered with the Board

Address: C/o M/s Bipin & Co,
Chartered Accountants, 302, Centre
Point, R C Dutt Road, Alkapuri,
Vadodara, Gujarat, 390007.

Email: Bipin.smdt@gmail.com

10.

Address and e-mail to be used for
correspondence with the interim resolution
professional :

Address: C/o M/s Bipin & Co,
Chartered Accountants, 302, Centre
Point, R C Dutt Road, Alkapuri,
Vadodara, Gujarat, 390007.

Email: Cirp.medioint@gmail.com

11

Last date for submission of claims

28.01.2026

12,

Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by
the interim resolution professional

NA

13.

Names of Insolvency Professionals identified to
act as Authorised Representative of creditors in
a class (Three names for each class)

NA

14.

(a) Relevant Forms and
(b) Details of authorized representatives
are available at:

Web link:
https://ibbi.gov.in/home/downloads
Physical Address: NA

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the MEDIOINT
LIFESCIENCE PRIVATE LIMITED on 14.01.2026 (Order Uploaded on NCLT Website
on 15.01.2026).



The creditors of MEDIOINT LIFESCIENCE PRIVATE LIMITED, are hereby called
upon to submit their claims with proof on or before 28.01.2026 to the interim resolution
professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class,as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class - NA in Form CA - NA.

[BB1/IPA-001/
\ 1P-P00993/
‘ 2017-18/1164
Dharit Kishorbhai Shi]
Date: 18.01.2026 Interim Resolution Professional

Place: Vadodara Reg. No- IBBI/IPA-001/IP-P00993/2017-2018/11640 AFA Valid-up
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8 = & TIMES NATION JANUARY 18, 2026 =13
- =
- DGCA slaps IndiGo with fine of : =
M—l :_
: <22 crore furfllghtdlsruptwns I“ p0“ bound Bengal M0d| blames -8
= New Delhi: The Directorate General of Civil Aviation (DGCA) =
W= has slapped IndiGowith the steepest fine ever foran Indian car- =
5 rier — Rs 22.2 crore — for its massive flight disruptions last —£
- momnth, reports Saurabh Sinha. Additionally, the airline has to -
s submit a bank guarantes of Hs 50 erore whose release is tied to 3
= implementing, among other things, the more humane flight du- ._g
- ty norms for pilots aimed to enhancing flight safiety F filling up their pockets,” he =
tn— The regulator has warned senior airline officials, including WDDS Matu as! Ca] |5 FDr UUSter ! said, adding TMC's days were =
= the CEQ&COO, Thesenior VI of aperation control centrehasto i 3 numbered, He alluded to cor- =~
= b removed from his position in the future, The aviation minis- Of Cru E‘I And Cﬁrru pt TMC ruption allegations during= =
n— try has ordered “an internal inquiry to identify and implement flocd relief, slamming TMC =
= systemic improvements within the DGCA”. The regulator late Rohit Khanna & lis in Jharkhand and Bihar for “looting even duringacri- = w
= on Saturday night released key findings of the report by its four- Subhro Maitra | rre “Infiltration is impacting lo- sis”. “Bengal will reach new = ¥
_= member panel that probed IndiGo schedule collapse last month. cal culture and language and heights by the ideals of Rish- =
=
Kolkata/Malda: PM Naren-  riofs in districts like Murshi- itulya Bankim Chandra:
dra Modi brought up the is-  dabad and Malda are on the Chattopadhyvay” hesaid, Mo- =<
WESTERN RAILWAY - RATLAM DIVISION sue of recurring violence in - rise because of this. You have : - .o 1 : It di’s “Bankim-da™ address in =
WIBZASMNIT Date 15.01.2026 Bengal's Murshidabad dur-  to break the nexus of infiltra- Hundreds l:lf artlstes perfl:lrrr: a tmdltlunal Eﬂ{!n dr:nce in the pres- Parliament a few weeks ago =
e . 2 inghis rally in neighbouring  torsand those inoffice,” Modi  ence of Modi in Guwahati on Saturday had prompted Trinamool to —3
: T:;f"ﬂﬁ:‘:féi:::?r‘:ﬁiﬂ;ﬂT:Lﬁ::ﬁﬁ;ﬁ:;:“ﬁ"“‘gﬁ’;ﬁﬁﬁ Malda district Saturday,  said at the rally, about 150km allege Modi and BJP were =
s i : T specifying demographic im-  from the violence epicentre,  blaming “TMC's syndicates”  North34 Parganasand Nadia,  “culturally alien” to Bengal. =
= “5r.] EtenderWo.& | Approx. | EWD Eompiation balance and infiltration as  adding “demographic bal-  for the mess. Modi blamed  with party MPs and MLAs of- Modi inaugurated rail —sf
Ve Mo, Mameof Work | Valus ¥ in? | Pariod the underlving causes, ance” was being“disturbedat  “TMC’s poons” for attackson tenspeaking inditferent woic-  and road infrastructure pro- =
o= 1| RTM-2025.26-141 | 775898089 | 15520000 | AMonths | Murshidabads Beldanga  afew places™, media personnel in Beldanga,  esand the community hitting  jects worth Rs 3,250 crore af- =
= Mapda-Bnopal Saction- Improvamant o TRO Dapat Bullding (3 NOS.), 5P (3 continued toses vandalism as “Every developed nation  “They have behavedindecent-  the streets to protest against  ter flagging off a Vande Bha- =54
: HOSJSrA0EE 3.t 155 NGB woik it keeholn BEN TRoul highways and railway tracks  is driving out infiltrators, It's Iy with a woman journalist.  their "victimisation” in 8IR. rat sleeper train linking =
Seclion in connection with work of Reconstructon of ofd Dilapidated TES, 5P,
= S5P & TRD depots buldings. were blocked for the second  essentialin stateslikeBengal,  No one takes cognizance of TMC seniors, including CM Howrah and Kamakhya and =
= Similar type of work: Any Civil Engineering Work. day in protest against contine But that's not possible aslong  women's plight in Bengal.” Mamata Banerjee, have visit-  four Amrit Bharat Express ._q
- 2 | RTM-2025-26-161 | 2070707517 | 2.53.600.00 | 10 Months | uing violence against Benga- a5 TMC is in office,” he said, The PM moved on to edthese areasto addresscon-  trains.
—_= Ujan Stalion - Construction of mew SSE [F-Way) Morth Ljjain offica ard ston BJF's pre-poll concerns, try-  cerns. A person from the com- He blamed TMC for lack =
i Including wih alectrical work. - e ; ; : : T :
- B et ot ot . . ing toassure Matuasand Na-  munity  died this week, of investment in industry = o
E 1 nril-.'!;zﬁ-z":‘lu 26 :ﬁ':ﬁﬂszi.szmm BT Short Period Tender Notice No.49 of 2025-26 masudras the Constitution prompting his family to and farmers, alleging this =
a_- Bewas « Construcion of rew SSE (FWay! ofios s sors indkiding Wi | Tender is invited by Executive Engineer, National Highway Division, Dr. had given th?m the n;;]'_lt to i:llame"f;m warries’. wis f1_|ellmj.r migration, and =
- slectrical wark, Rajendra Prasad Aoad, Kashivishwanath Plot, Rajkot, Ph.No. 0281 2446605 stay here. "CAA has given Mod1 sought to poriray said it was the only state = oy
= Similar type of work: Constrction of buildings work_ a5 under, Tender Documents are available on website mb.nprocure.com them full security,” he said. TMCasa palr'r of “the cruel  where people were not al-= =2
; = 4 | RTM-2025-26-163 | 4.2957,177.67 | 3,64.800.00 | 18 Months | and tender can be filled online only. B.]'I; I_ms l'I;:Lﬁjf FEM;;}[ mi'- anﬂdcm‘mp_t . I_HLE!EE :IIEE-EH- lﬁa;.;.'eu:l benefits of Ayushman =
= Ratam Dedsion - Providing new Type-i quarar 6§ Mas,, Typa-lil 6 Nos ] SEME In ¢ amma 50 oal's enemies, 2y @re OISy arat, E
= & Typo-Il -4 Nos undsr ADEN (Wost) Ujein nclucing Elecrics! Work (Tota sr. | Name of work :;]; ﬁ:-n“ﬁt- lllllllllllllllllllllllllllllllllllllllllllllllllllllllllllllllllllllllllllllllllll —A
p— A6 Nog. ) =
- - Sirmilar of work: Construction of buildi W =
e bl s | ainkan [ ] s @ | MEEILLIENTIITE | Ship’s Captain fmm Meer]]t 5
= Ratiam Division - Providng Typa H quartar at Malkhan-16 Ne. and Pingishwar- | -
N mﬁﬁlﬂlﬁ'm.]ln mnmhnﬂmﬂﬁ 2028 Including Electrical Work 1. |Owerlay & Maintenance work of Limbdi-Savla {1) 537 3.80 Lakh E-Tenders are invited by Divisional a[’l 0 lc E]" I‘l)m aZla 3
- typo of wark: Constructian ngs work. G ﬁ
= I saction of NH 84 (New NH-&7) from km $8+000 | () 53,74,000- Rall Manager (S&T), Ratlam, d f Gh h d
E DMa S onhell 0% TS 1801008, [l 0T ot of Thode: :ﬁnﬁgﬂ; to 138+000 (Package-3) (for Overlay & Mainten- | {3 Sp. Cat.-| e, Py e Ot el .
as Wibialic I o n Cout of iender e NI TR anca wark oalylin the State of Gugral. {Road) with " AA" fu::-llu:n_wing Telecom work. Tﬂﬂd&r g 7 l‘l f l U P
" obook somWestarly  Folow v or: <o cmscuticns | [i25 S e Su | AITIOM with families in
S {4) 30,000/ neta o lesng and commissiond| | b Continued from P 1 in Ghaziabad's DLF E:u]mm -
o 2 | Overlay & Maintenance work of Sayla -Baman- | (1) 6450.43 Lakh b lentiat i b the reality of their son's de- =
= .5, drd Floor, Cnp: Melm Pilar bore section of NH 84 (New NH-47) f 38 | {2 64,51 000¢ SN e et o i iom raliant Roar 1 tention surfaced slowly and - =
£ re section (New NH-47) from km 138 | {2) 64,51, 000/- and Replacemenl of Telecom Talian was Inter  tention surfaced slowly and —
- Mz B, FuuH-um:lKaruhauh Wew Dialhi — 110005 +000 10 1824480 (Package-4) tfor Overlay & 13 Sp. Cat - passenger amenities at various / cepted Dec 8 off the painfully They last heard =
- = Possession Notice ; : : LT stations (Simhastha 2028). - rt of Dibba in UAE. from Ketan on Dec 31 more =
w0 C {For immovahle proparty] Maintenance work only) in the State of Gujarat. | (Road) with “AA" Approximate Cost of Work: Rs B pr ; oy =
= s e Bl ALY it et (Enforce ki Cliss cerfificale 9,00,63,272 58/- (Rs Mine Crore| |lranian authorities have al-  than three weeks afler the =
: %““:;” e Fude:A{1]j o Ty Setacest i b T e ikio ﬁlﬂ -Three Thousand I-I'Erﬁ leged the vessel was involved  tanker had been seized. Dur- =
o - oy - . O TR undred Seventy-Two and Fifty-| | i smuggling 6,000 tonnes of  ing that call, Ketan told his =
=T Tha undersigned beng the authonsed officar of KARLUR WYSYA BANE. ASSET 3 ; Eight P : t of Tend A
E RECOVERY BRANCH-DELHI, NC.6, 3RD FLOOR, PUSAROAD, OPPMETROPILLAR| |3 | Overlay & Maintenance work of Rajkot-Baman- | {1) 2300.56 Lakh Dg:um-ilaﬂgm Earnest ,::“:; fuel, an allegation the fam-  parents that his sivmonih - ey
: MO, 80, KARDL BAGH, MEW DELHI 110005 undar the Secuitisation and Recanainuction bore saction of NH 88 (New NH-27) from km 185+ (2 24,00,0000- Deposit: Rs. 6,00,300/-. fliez and crew representa-  contract was coming fo an =
v e ity el e AN e | |z o e o Dty atan | @n s | |Copen Pyt ek (2] | sstongboonist, e amd e o o
E Securily Wlerest (Enforcement) Rules, 2002 issued a demand notice dated 15.08.2025 tenance work anly) in the Slake of Gujaral {Roacly with "AR" for submission of e-Tender ] Capt \-Hllﬂ%éﬂ.l]n%l. dl__::;lﬂ lmltranmdt:] voen di - nhir '—E
- LT S B SNl ) - o Mg o B SEY Anrd Clags certificale g-? ?Emirgzuﬁ UTE2 " 1g-ug qrs.{nﬂ fﬁ:ﬂééﬂﬁfgplggmﬁamﬂl main ghar aa ttjahzlnl?utrli'nlqnﬁ;lfl -
N—= M'S Neeraj Enterprises Reprasanted by its Proprietor Mr. Neeraj Wadhwani end 14) 18,000/- i of - Thoder: At 18:501 | 4 ? d =
- : : 5 : -Tender; Aftar 1530 . .
: Mrs. Sonak Wadhweni (Guarantor) to repay the amount mentianed in the notice baing % m e P e e = hll; 24_%2.%2&. sttt (o L E].'“' told TlJ] that Lh-n_m:lkn:l be home inanother 2-3 days)."” E‘g
— T47,55,571.50 (Rupees Seventeen Lakh Fifty Five Thousand Mine Hundred Seventy ENGer Locumean e table ENoering w avalable on EDove 80 Days from the date of opening of| | WAS CAITYing 18 crew mem-  hisfther Mukesh Mehtatold =
- '?r“n:AM P.JEHF:].- uﬁﬂ?ﬁ?ﬁﬁﬂmﬁdﬂﬁﬂ?mﬁﬁ it web site. Any modification /comection will be displayed on website only. tender, The tender can be viewed at| | bers at the time of intercep-  TOI on Saturday “We were =
bormowenLauarank o I8 heseby ! [MF/ R B 200 2025 - 26 wab site hitps:hwww.ireps.gow.in. tion—16Indians, one Bangla: counting the days. He didn't =
Barrewenkuasanior and the pubdic in ganeral thal the urdersigned has Laken pessession of —————————— |The tenderer/ bidder mus{ have ; : e ; =
= #he properly described hensin below in exarcise of powers condarmad on imMer undes Class-1i Digital Signature Cerificale ﬁglunanrj one Sri _Lam::liml:i say mﬂu ;J;mlﬁ ﬂPc:ui;i u]mt&u]i =N
ha = Saction 13(4) of the sakd Act read wilh nde 8 of the said rules on this day, 15.01.2026. bmPSPCLIGE Rt R G A Rl | | & must be registered on IREPS 1 Lec B, my cousin called  pened. He knew lis moter s
- The bomoweriguarantonin pariouiarand e pubbc i penesal is hareby caulones notio desl wih l,l' o portal. Only registered tenderer/| | me [rom the ship™ Vinod hasa heart condition. We be- =
- the property and ary deaings with the propecty wil be subled & the charge of the KARLR (Regd. office PSEB Head Cffice The Mall Patiala-147001) bidders can participate on| [ gajd. “He spunded shaken liove he didn't want to fight- "N
= WYS YA BAMNK for an amourt T18,18,158.50 (Rupeas Eightesn Lakh Eighty Thousand Ona| | Corporate Identification Number (CIN): U40109PB20105GC033843| |- Tendering All relevant dﬂﬂL!mE”t-'; and said, ‘We are being enher”
o= Hundred Fifty EightAnd Paisa Fifty Only)andneresthereon fom 1,01 2026, website :- www.pspel.in (Contact No 96461-10017) Partcipatingina-Tangerng. | | | chased’. He told me Iranian ~ Ketan left home on June :
The bomaermarigagors attantion i inted o provisions of sub-secion () of saction 13afthe | [Tender Inguiry No. 14Dy, CE/DSICIrcle Sangruri2025-26  Date 19-01-2026 i ng %—mm“ patrol boats were closing in 29, 205 and joined MT Val- =
Ak, inrespectaftime available bo the borrwenmarigagor bo redeem tha secured assats. Deputy Chief Engineer, DS Circle, Sangrur Invites e-tender for the

fast. There was panic on
board. Socon after that, the
line went dead.”

Yinod said he heard noth-
ing further for nearly fwo
weeks, When Vijay [inally
managed to call again on Dec
28 the news was stark. “He
{old mee that they had been de-
tfained in Iran,” Vinod said.

iant Foar inDubaionJuly L A =
third engineer with eight =
vears of experience at sea, he -'_éﬁ
had been working with the =
shipping company for lwu'—
VEALS. Ty
On Jan 6 Mukesh re-= =
colved a call from a woman he = -
did not know “She told me, = <
Your son has been arrested = ™

ke mm:“-ul‘rﬂh‘

WESTERN RAILWAY - RATLAN DIVISION

E-Tendars are invited by Divisional
Rall Manager (S&T), Ratlam,
Western Railway, for and on behall
of the President of India for the
following Telecom work, Tender
No.: S5nT-RTM-25-Tale-18, Data:
15.01.2026. Name of work: Supply

axgcution of works comprising only lebour component for Replacemeant of
lowe-lying PWC atroad crosaings with 4-core cabdes snd re-locations of MCE's,
o malntain line symmelry and proper ground clearance, replacement existing
8-matar PCC poles with 9-medar PCC polas, replacament 1/ MEB near road
crossings with 441 MCB 1o reduce congestion of PYC cables, Re-sagging of
LT/HT Lines, Relocation of poles which are causing hindrance to publc In
genaral, Repiacemant of mulliple 4 core roed crossing cables with single
highar aize 4 core cablea, Providing distribution boxes for senvice cablas an
poles, Replacement of agedideterorated 4C LT cables, Rarouting of low-
kying PVC lines, any other work related 1o provide better electrical clearanca
to be executed on labour retes during the year 2025-26 Under DS Sub-
Division City Lehragaga undsr OS5 Division Lebregega Undar DS Circle

2 I

1. Commercial Buildirg Praperty [admeasuring an area of 123 s, it ) situsted at Office Mo,

202, 2rd Floar, 'Werd na. 57, Paralp Shingal Tower, Khubi ki Bazrya, Mear Oid High

Court, Lashkar,( Crwalicr, II'-'I.P H?ﬂﬂﬂeﬂa'drg rihe name of of A, esara| Wadhwan

2. Commerdial B Building P'ru.pan;.' [a:hmasumganaraa o152 5q. ft ] situated al Office No.

211, 2nd Floor, Ward no. 57, Pankalp Shingal Tower, Khubi ki Bazariya, Wear O High

Court, Lashkar, Gaaliar, [M.P -4 74008 stending in the name of Mr. Nears| Wadhwanl,
Description of Movable Property (Details of the hypothecated assets)

Ertre current assets of the Srm bath present and future [ying in the Office Mo 202, 2nd
Flaor, Parkalp Shingal Tower Nesr High Court, Lashkar, Gwalior Madhya Pradesh-474008

Be

i
iliniadin ||| ilii |||| il ||l- 1 ailin

M ﬁ::m{mnﬂm211.2m1Fhu.mr:‘rnphﬁa%m“hdsnimlm.wmﬁm g installation testing and| | ‘Ml of them were confined, by Iranian authorities’” t:u. =
o = Court, Leshker, Gwalon (M.E andarsiored elsewhers. ' Stk | ; e L "
: Rt m_mia ME) S A For detailed NIT & lendsr Specificalion please refer to| |Commissioning of Telecom matarial| | under armed guard. Heisa  sald. e

- S s N imm“"wﬁu““iw hitp: lleproc. punjab.qow,in freem 19-01-2026 from 02,00 PM enwards. o ﬂﬂ;"l'l'_?jﬁtlﬂl:t ';lglfi UJJ;;iﬁ : professional officer with 25 When he asked how ahe e

= BCH ; i V'S MITED ation an BT a g ; : -
Gy = Note :- Comigendum and amendments, if any will be published onling at T&f:um Sty P iting of| | Yoars at sea. There was no  knew, she told him to contaet 2
=1 - hitp:feproc.puniab.gov.in vanous faciliies in connection of| | crime. Yet, he is being treated  thecompany Thefamilyreac- -

— THE HUTTI GOLD MINES © 854, DPRPH- 1075 22025267101 Simhastha 2028." roximate| | like a criminal in a foreign  hed out to Ketan's shipping =
. @ Fﬁiﬂlmﬁﬁﬁmﬁgﬁﬁ é:;ﬁ;’; land," he said. agent in Mumbai, who con- =
- COMPANY LIMITED lr-.‘rgFSPG'L MR ™ Seveniy-Fine Thousand Four _ Before that confirmation,  firmed the tanker had been =

= {A Govarnmant of Kamataka Undertaking) —r—— Hundred Forty-Five and Forty One| | Vinod had begun reaching  seized. Calls to the Dubal of- —gy

Hutt - 554 115, Ralchur Dist., Karnaiaka Siate. Phone: 08537-276339 {Regd. office PESEB Head Office The Mall Patiala-147001) Paize). Cost of Tender Document:| | oul 1o Indian authorities.  [fice where Ketan was de- =
b — e-Mail; material2 76339 @gmall.com websibe: www,huttigold.kamataka.gov.in Corporate Identification Number (CIN): U40109PB20105GC0336813 :-;‘"1'5 a;&:ﬁtﬂiﬁm#ﬁ“ﬁ:ﬂﬁ; From Dec 12, he wrote to the  ploved went  unanswered. =
R TNO.27/25-26 No. HGMLI2025-26PRECUAL TENDER NUMBER_1/CALL-2 website:- www.pspol.in (Contact No 96461-10017) Twetve (12) Months. Time & Date| | Directorate General of Ship-  Two days later, Mukesh re- —
Date: 17.01.2026 Tongaeimpiy tin. A ELELECRCE DANMUTINITEN. Dem i for closure for submission of| | ping, MEA thelndianembas-  ceived another call, this time =
— e — —ng Tendar Documants: Lip 1o 1500 i g : m ' =
E Tender Notification: Invitation for exgcution of works comprising only labour component for Replacement of ;-5_.:,” 15_52_24]25“_ Time Enﬂm for sy in Tehran and the consul: — from Vinod, who told him =

ate in Bandar Abbas, under [amilies of the detained sail- = m

] Deputy Chief Englneer, 05 Cicle, Sangrur Invites e-tender for the

] ) low-lying PVC at road crossings with 4-core cabdes and re-bocations of i 5 F r 15 Ayt L

FFI‘EIIIMH”I“H!’#II‘.{EHI} h'l[:ﬂy':;gtn maintain  ling ay%matqr and proper ground clearance, ﬁ?ﬁla.i’:ﬂn‘zgﬁﬁdim&uﬁg whose jurisdiction Bandare-  ors were preparing to ap--

L&: EXPRESSION OF INTEREST (EOI) for Conducting r&pl-a:amu:{ %:?t;;:gaﬂ-mahﬁmgfc pales w'j.'il:.h ﬁuﬂﬁ:ﬁ .-:3'“' :iﬂg:ﬁmfrmrﬂﬂaedata : np_-aningu[ Jask — the port where the proach HC. =

Comprehensive Security Audit of HGML Facilities replaceme THr RN 3 RICE ender. The tender can be viewed a eesel w aken— ; =
Il e Fd ttant Ig firmirdividusl . congestion of PVC cables, Re-sagging of LT/HT Lines, Relocation of poles wab sile hittps:ifwww.ireps.gowin, Hﬁﬁt%ﬁﬁ[ﬂl&ﬁdﬁlm I';Ills Tltg!_“':ﬁ the Hn'lLi;nliE ;-f..

nterested consultant/consultancy, irm/individual consultan which are causing hindrance to public in general, Replacement of multiple | | The tenderers bidder musti have| |  Healsocontacledthefam-  wespoke toother parentslike =

£ shall visit the link https:/fwww.kppp.karnataka.gov.in for cora road crossing cables with single higher size 4 cora cables, Providing| | Class-Ill Digital Signature Cedificate| | ilies of other Indian crew  us,” Mukesh said. “Everyone =

ci necessary details like General Conditions, Eligibility Criteria, distribution boxes for service cables on poles, Replacement of| |& must be registerad on IREPS| | members. On Jan 10, along  was equally confused, equal- =

aged/deteriorated 4C LT cables, Rerouting of low-lying PVC lines, any other| | Portal. Only registered lenderes/
work relalad ml:l'ﬂ'ulﬂ& eller alecincal chearance o be exaculad on labour
rates during the year 2025-26 Under DS Sub-Division City Sunam under DS

Division Sunam Undar DS Circle Sangrur.

with nine other families, he
[iled a petition before the high
court on behall of the 16 de-
tained Indian sailors.

Iy desperate for informa-= =—
tion. " When Mukesh contact- =
ed the shipping company =
again secking clarity, he said =
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